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LoaHIoa 01 H ...... rlen of Spica 
Board 

1265. SHR.I T. BASHEER: Will the 
MiDilter of COMMERCE be pleased to 
Itate : 

(a) whetber any decision has been 
lakeD reprdiog location of tbe headquar-
ten of the proposed Spices Board; and 

<B} if 10. tbe particulars thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
BRAHMA DUTT): (a) and (b). It is 
proposed to have the headquarters of the 
Spices Board at Cocbin. 

Elfect of MODV AT 00 Prices 

1266. SHRI H.M. PATEL: Will the 
Minister of FINANCE be pleased to 
atate : 

<a> whetber Government's expecta-
tions of reduction of consumer prices of 
products covered by the new scheme of 
MODVAT. have been belied; and 

(b) if so. whether Government propose 
to modify tbe scheme or withdraw it com-
pletely 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANAIlDHANA POOJARY): (8) and 
(b). The Modvat Scheme bas been in 
operation since 1.3.86. While MODV AT 
is expected to reduce tbe cost of final 
products covered under the Scheme through 
tbe iostant availability of credit of duties 
paid on tbe inputs and consequential 
reduction of ioterest COlts. the consumer 
prices of luch products depeod 00 several 
olber facton sucb as. chaDaes in the ra~es 

of duty made to keep the Modvat Scheme 
broadly revenue-Deutral and market forces 
IOverniDl tbe demand-aod-supply position. 
There is. presently. DO proposal for modi-
~tioo or witbdrawal of the Scbeme. 

Pro.etloea. Mea •• re. fer Export of 
Prodaeu of Ma,lIle I.dastry 

1267. SHRI K. 'R.AMAMURTHY : 
Will tbe Minister of (:OM ME.R.CB be 
pleaaod '0 It • ., : 

(a) tbe reasons for the decUnml tread 
in tbe export of marine products which had 
accounted for over (our per ceot in 1982-13; 
and 

(b) tbe steps being taken for 'adoption 
of better fish farming practices and improv. 
ed infrastructure in order to achieft 
bigber exports of marine products ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHU 
BRAHMA DUTIl: (a) Export of Marine 
products during 1985-86 was 83651 toones, 
valued at Rs. 398.00 crores~ as compared 
to 1984·85, \\'ben it was 86187 toones, 
valued at Rs. 384.29 aores. The margi-
nal decline in the quantity exported in 
1985-86 was mainly due to poor laodiog 
of shrimps and Commercial Species of 
fishes like anchoviet1a which are exported 
in dried form. (Source: Marine Products 
Export Development Autbority, CocbiD). 

(b) Steps taken in tbis regard iDcIode 
setting up by Marine Products Bxport 
Development Authority (MPI!DA) of 
Prawn Hatcberies~ one each in tbe States 
of Orissa and Andhra Pradesb with tbe 
assistance of foreign technology. promo-
tiona) assistance by tbe MPED A to 
develop new prawn farms, set up prawn 
seed banks and develop scientific larmin, 
practices. 

Issue of Import-Export Pass Books 

1268 SHRl K. RAMAMURTHY : 
Will the Minister of COMMERCE be 
pleased to state : 

(a) the Dames of manufacturer-ellport_ 
en wbo have so rar avai~d of the Import-
Export Pass Book Scheme sioce January, 
1986; and 

(b) tbe value and the Dalure 01 
inputs imported by them for export pro-
duction and the \talue of expo!ts dODO bJ 
tbem under this scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
BIlAHMA DUTI): (a) Import-Export 
Pass book is a licence UDder Import Coo-
trol Order. 1955. The details of tbe samo 
~rc publi,b~ in Weekly Bulletin of Import 
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Liceoces. Export LiceDOel and IDdustriaJ 
LiceDces issued by tlw Chief CODtroller of 
importl aDd Exports, New Delbi. copies of 
which are sent to tbe ParliameDt 
Ubrary. 

(b) The licences under tbis acbeme 
have been i.uec::I oDly after April, 1986 and 
tberefore information reprdina imports and 
aports under this scbeme is Dot available. 

Arrests _der COFEPOSA 10 Kerala 

1270. SHR! SURESH KURUP : Will 
tbe Minister of FINANCE be pleased to 
.tate : 

(a) tbe number 01 peROna arrested 
under CoDlOrV8tiOD of Foreilo Exchaoae 
aDd PteveOtioD of Smualinl Actiyities Act 
in 1985 aDd 1986 in Kerala; and 

(b) tbe Dumber of pertODt It III under 
custody? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANAaDHANA POOJARY): (8) The 
number of persons detained in Kerale under 
Coaserv&tion of ForeiaD Exchange and 
Pnweotion of SmulIlins Activities Act. 
1974. during tbe years 1985 and 1986 
(upto 30.6.1986) is given below : 

Year 

1985 

1986 (upto 30.6.86) 

No. of penonl 
detaioed under 
COFBPOSA 

42 

10 

(b) Tbe number of persons sdll uDder 
detention is 26. 

ReeenaUOD Policy JD &aDU 

1271. SHRI SURESH KURUP: 
Will tbe Minister of FINANCE be plealed 
to state: 

Ca) wbether reservation polJcy il 
adbered to in tbe nationalised banu; 

(b) it so, wbether there are aoy unfilled 
reservod vacancies in these banks; aDd 

(c) if 10. tbe details tbereof bank-
wise ., 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY): (a) and (b). 
Yes, Sir. 

(c) Available information, .. OD 
J.l 1986, is liven in the statement below. 

State.eat 

Datil P,o.I.'OIItJI 

s. Name of tbe Bank 
No .. 

1 2 

1. Central BI.Dk of ludia 

2. .. at of ladia 

3. Puajab NadoDal 8aBk 

4. BI.Dk 01 Baroda 

~. ~ .. 

Scheduled Castes 
0tBcen Clerks Sub-

staff 

3 

8 

24 

24 

163 

~ 

4 

13 

368 

293 

122 

~ 

78 

79 

33 

J 

Scbeduled Tribes 
--.. ~ ..... ------- -...__",-.--~-------

Officen Clerk. Sub-
.d 

6 7 • 
15 218 149 

24 5.8 186 

4' 367 122 

153 283 84 

28 241 n 




